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INCOME TAX APPELLATE TRIBUNAL, BANGALORE
CAUSE LIST OF A BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER
IN COURT ROOM 2
Srl | Appeal Number A\S,Z':rt' Assessee Name Counsel
ITA Shri Balram Rao
B /BANG/2026 2019-20 |[A] BALAKUMAR RAMADASS (SGC) 7
ITA Ms. Tarini NV
2 | 4158 /BANG/2024 2011-12 |[D] CHAITANYA PROPERTIES PVT LTD ((RECALLED)) ok
ITA Shri Ravishankar
3| 436 /BANG/2026 2015-16 | [D] BADAM RAJASHEKAR VISHWAS SV Advocate
4 |CO 23/BANG/2026| 2015-16 |[A] BADAM RAJASHEKAR VISHWAS
ITA [A] KALKALABURAGI BIDAR AND YADAGIR CO-OP MILK
5 1035/BANG/2025 2018-19 |PRODUCERS SOCIETIES UNION LIMITEDABURAGI BIDAR AND Ms. Tarini NV AR
'YADAGIR CO-OP MILK PRODUCERS SOCIETIES UNION LIMITED
ITA 3 [A] KALABURAGI BIDAR AND YADAGIR CO-OP MILK PRODUCERS =
® | 1036/BANG/2025 | 202122 |SOCIETIES UNION LIMITED MG, TR NV AR
ITA . Shri KR Prasad
7 | 1631 /BANG/2025 2014-15 |[A] ASHOKKUMAR ANARA] BANSALI Advocate & Ms.
Anusha
ITA ne
8 | 136 JBANG/2025 | 2019-20 [A] KOPPAL URBAN DEVELOPMENT AUTHORITY Ms. Tarini N.V. AR
ITA )
9 1972/BANG/2025 2017-18 | [A] HONNALI URBAN CREDIT CO OPERATIVE SQCIETY LIMITED | Shri Athul CJ AR
ITA ) Ms. Ema Bindu
10 | 5ose /BANG/2025 2016-17 | [A] KARNATAKA STATE STUDENTS WELFARE FUND 28
ITA Shri Balram Rao
1|09 /BANG/2025 2016 - 17 | [A] HARISH PERLABAIL (EF) e
ITA
12§ soias /BANG/2025 2017-18 | [D] GOLDFLAG HOLDINS PRIVATE LIMITED (EF) Norie
ITA :
13| 15/BANG/2026 | 2919720 | [A] JAIKRISHNAN ARAVINDAKSHAN (EF) Sh;aza'::m
ITA =
14 2017-18 | [A] JAYANTI BOTANICAL GARDENS Shri Pranay
372/8#1\:—15/2026 Sharma Advocate
15 2018-19 |[A] BHAGYA RAJASHEKAR REDDY Smt. Ema Bindu
426/8,;\?;3/2026 Advocate
Y6 § o /BANG/2026 2017-18 |[A] LATE SMT LALITHA JAYANNA RPTD BY SRI. JAYANNA M;&S;;ZieM

Assistant Registran

9
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE
CAUSE LIST OF A BENCH FOR 18-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER
IN COURT ROOM 2
Srl | Appeal Number Ai:'::' Assessee Name Counsel
ITA Shri R
1 1860/BANG/2025 2023-24 |[D] ARUNACHALAM NARASIMHAN (EF) Chandrs;hekhar,
ITA Smt. Suman
2 2031/BANG/2025 2018 [D] KARLE HOMES PVT LTD (EF) L ankar, £4
ITA Smt. Suman
3 2034/BANG/2025 2022 [D] KARLE HOMES PVT LTD (EF) Lisskeir: €A
ITA Sri. V Srinivasan
4 2256/BANG/2025 2012-13 | [A] KURUVILLA JOSEPH KELACHANDRA AdvBTabe
ITA
5 2847/BANG/2025 2023-24 | [A] KHAYATI STEEL INDUSTRIES LIMITED
ITA Shri Pranav
6 105/BANG/2026 2017-18 | [A] DARSI SURESH KUMAR Krishna AR
ITA Shri V Srinivasan
i 205/BANG/2026 2016-2017 | [A] LVR PROMOTERS (EF) AR
ITA .
8 3046/BANG/2025 2017-18 | [A] CAPITAL SHIPPING PRIVATE LIMITED Shri Athul CJ AR
ITA
9 384/BANG/2026 2018-19 |[A] GOWTHAMA GANESH SONTHI None
ITA Shri Gowthama
10 1022/BANG/2026 2017-18 | [A] GOWTHAMA GANESH SONTHI Ganesh Sonthi
Assessee
ITA
11 385/BANG/2026 2016.17 |[A] MADHUSUDANA MUDDANNA None
ITA Shri Sukesh Patil
12 430/BANG/2026 2019-2020 | [A] E-SCRAPPY RECYCLERS CA
ITA Shri Bhuvan M
13 435/BANG/2026 2018-19 | [A] ARASAPPA JAYALAKSHMI Schmrate
ITA
14 600/BANG/2026 2022-23 | [D] CREDITACCESS GRAMEEN LIMITED None
ITA
15 1011/BANG/2026 2022-23 | [A] CREDITACCESS GRAMEEN LIMITED
ITA
16 1199/BANG/2026 2018-19 | [A] CASHFREE PAYMENT INDIA PRIVATE LIMITED
17 ITA 2017-18 [A]KPTCLEMPLOYEO S CREDIT CO OPERATIVE SOCIETY
1781/BANG/2026 LIMITED
3
AssistMtrar
13-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE
CAUSE LIST OF A BENCH FOR 19-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER
IN COURT ROOM 2

Srl | Appeal Number Azl;nrt Assessee Name Counsel

g Irgis /Bme 12025 | 201617 | [A] KODAVOOR VYAVASAYA SEVA SAHAKARI SANGHA LIMITED None

2 | ious /BI;;;"G 12025 | 202021 | [A] GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED (EF) S Ra"c‘jfh Joshi

B /Bme 12025 | 202122 |[A] GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED (EF) i Ra’gj\sh o8

2 - },BmG 12025 | 202021 |[D] M/S GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED (EF) il Ra‘é‘f“ e

5 1 sy /BTNAG 12025 | 202122 | [D] M/S GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED (EF) Shri Ra"‘:‘fh Joshi

6 | v /Bmc 12025 | 201920 | [A] GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED (EF) Shri Ra"c‘;"h Joshi

. e /BLT,@G 2025 | 201920 | D] M/S GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED (EF) i (i

& § /BmG 12025 | 202223 |[D] M/S GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED (EF) Shri Ra'(‘:‘j;’h Joshi

9 |ITA 943/BANG/2026| 2023-24 |[A] GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED e Ra'éifh e

10| enn /BIATD';‘\G 12026 | 202324 | [D] GAMESKRAFT TECHNOLOGIES PRIVATE LIMITED e i

T S /BfIS‘G o025 | 201819 | [A] AVNASH AMARLAL ke Lunkar

3 Y /Bf\ﬁs 12025 | 2016-17 | (A] INNER SPACES Gf;Lfa“ég';'tgtzR

B1 i /Bmcs 12025 | 201516 | [A] IDEAOBJECT SOFTWARE PRIVATE LIMITED (EF) None

14| ece /Bms 12025 | 2016-17 | [A] HANGAL SURYANARAYANAPPA NAGENDRA MURTHY (EF) -~ gsh"er; e

15| 5e2 /Bm; 025 | 2013-14 | [A] DHARMICHAND PRAMOD KUMAR il f dfoi raizha“t

4 /BENAG 12025 | 202021 | [A] ABHISHEK PROPBUILD PRIVATE LIMITED Shri V SCT"VE’S&”

i) s /aﬁs 12025 | 2018-19 | [A] ABHISHEK PROPBUILD PVT. LTD Shri V %CL”ivasa”

18 | ITA 469/BANG/2026| 2013-14 |[A] CHAMUNDI CONSTRUCTION AND INFRASTRUCTURE CO PVT LTD | Shri Pranav AR

19 | ITA 496/BANG/2026 | 2018 - 2019 | [A] DAVALASAHEB HUNASHIMARAD Shri Mahesh GT AR

20 | ITA 497/BANG/2026 | 2019 - 2020 | [A] DAVALASAHEB HUNASHIMARAD Shri Mahesh GT AR

21 | ITA 531/BANG/2026| 2015-16 |[A] KONDASWAMY GONDAR SHANMUGAM None

22 | ITA 532/BANG/2026 | 2017-2018 | [A] KARNATAKA STATE CONSTRUCTION CORPORATION LIMITED Sl P;gsi‘:;t‘:m”a

23 |ITA 533/BANG/2026 | 2016-2017 |[A] KARNATAKA STATE CONSTRUCTION CORPORATION LIMITED St Pﬁ‘:jcsé’a't‘éis'“”a

A
Assistant Kegistran
13-A%9r2026
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IN | / LLAT 1B , BANGALORE

CAUSE LIST OF A BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER "

IN COURT ROOM 2

Assmt.

Srl | Appeal Number Year Assessee Name Counsel
IT(SS)A | - Ms. Sahana THM
1| 5es0/BANG/2025 | 201617 |[D]M/S JUPTTER DEVELOPERS (EF) ot
ITA Ms. Sahana THM
2 | 2511/8ANG/2025 | 201617 | [D] CHANNARAJ BASAVARAJ HATTIHOLI (EF) i
ITA ; Ms. Sahana THM
3 | 2s12/8anG 2025 | 201718 | [D] CHANNARAD BASAVARAJ HATTIHOLI (EF) e
TTA
- None
4 | 2567/8aNG/2025 | 2015716 | [A] KANNUR PILLANJINAPPA NAGESH
ITA Shri. G Venkatesh,
5 | 2s65/8aNG/2025 | 2015716 | [A] KANNUR PILLANJINAPPA NAGESH Ly
ITA
. NAL TRUST (EF Ms. Anusha
6 | y638/BANG/2025 | 202223 | [A] CUTCHI MEMOM EDUCATIO ST (EF)
ITA
= 2
7 | 2757/8aNG/2025 | 201819 | [A] KONDAMARI RAMACHANDRARAO VIDYALATHA Non
ITA
5 None
8 | 2760/BANG/2025 | 201213 | [A) ATLAS LOGISTICS PRIVATE LIMITED n
ITA Sri. R.
9 2946/BANG/2025 2023-24 | [A] CHANDRASHEKAR RAMAIAH Cha;nddrashekar,
vocate
ITA Shri Avinash Mallya
10 | Joge/aNG/2025 | 201718 | [D] BALAYI REAL ESTATE VENTURES PRIVATE LIMITED (EF) o
ITA y Sri. Chandrashekar,
11| 2900/BANG/2025 | 201617 | [A] KASHINATH N KANKALE (EF) s
12 |ITA 119/BANG/2026| 2018-19 |[A] KRUSHI PATTIN SAHAKARI SANGHA NIYAMIT SORGAON Shri Varun Bhat AR
A] JEEVAN SOUHARDA VIVIDHODDESHA SAHAK
13 |ITA 120/BANG/2026| 2017-18 N[IY]AMITA LN Shri Varun Bhat AR
Shri
Chandrashekhar
14 |ITA 210/BANG/2026| 2017-2018 | [A] HYMAMSHU JYOTHI KALAPEETHA EDUCATIONAL TRUST (EF) Advocate & Shri
Kashinath
Advocate
15 |ITA 354/BANG/2026| 2020-21 | [A] M/S KARNATAKA STATE BEVERAGES CORPORATION LIMITED Sri. S Annamalai
Advocate
16 |ITA 394/BANG/2026| 201516 | [A] M/S KARNATAKA STATE BEVERAGES CORPORATION LIMITED L
Advocate
17 |ITA 423/BANG/2026| 2014-15 | [A] M/S KARNATAKA STATE BEVERAGES CORPORATION LIMITED . 5 Aonaimalol
Advocate
18 |ITA 522/BANG/2026| 2017-2018 | [A] INTELLISTAY HOTELS PRIVATE LIMITED None
19 |ITA 605/BANG/2026| 2017-2018 | [A] KARNATAKA SHEEP AND WOOL DEVELOPMENT CORPORATION Smt. Ema Bindu
LIMITED AR
ITA AL
20 2019-20 | [A] GAYATHRI SHARDHANAGAR Shri Shrinivas
1443/BANG/2026 Kamath CA
9]

Assistant Registran

13-Aug-2026

fila:HIC-1 1GAIQIQIRAN AL NRE.CT 2N2R4011A20 him

1M




INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A:se':rt Assessee Name Counsel
Shri Narendra
1 | ITA 433/BANG/2026 NA [A] SAN JOE BHAVAN TRUST Kumar Jain
Advocate
Smt. Manasa
2 |ITA 1242/BANG/2025| 2014-15 | [A] SKANRAY TECHNOLOGIES LIMITED it Adocals
Smt. Manasa
3 |ITA 1243/BANG/2025| 2015-16 | [A] SKANRAY TECHNOLOGIES LIMITED et Aikiooas
Smt. Manasa
4 |ITA 1244/BANG/2025| 2016-17 | [A] SKANRAY TECHNOLOGIES LIMITED it Aiwesta
Smt. Manasa
5 |ITA 1245/BANG/2025| 2017-18 | [A] SKANRAY TECHNOLOGIES LIMITED M-l
M
6 |[TA 1246/BANG/2025| 2018-19 | [A] SKANRAY TECHNOLOGIES LIMITED Anai’é‘fan ‘:’,{'di"’:cate
Smt. Manasa
7 |ITA 1247/BANG/2025| 2019-20 | [A] SKANRAY TECHNOLOGIES LIMITED (NF) M e
Sri. Padam Chand
8 |ITA 1413/BANG/2025| 2017-18 |[A] M D SONS o e
Ms. Swetha K -
9 |ITA 2685/BANG/2025| 2019-20 |[D] RAJENDRA PRAKASH PAWAR (EF) Aﬁvocate
10 |ITA 2686/BANG/2025| 2020-21 |[D] RAJENDRA PRAKASH PAWAR (EF) Ms. Swetha K -
Advocate
11 | €O 21/BANG/2026 | 2019-20 |[A] RAJENDRA PRAKASH PAWAR
12 |ITA 2687/BANG/2025| 2019-20 |[D] M/S SAI BULLION TRADERS (EF) Msktsi\::‘fgfel( .

13 | CO 33/BANG/2026 2019-20 | [A] SAI BULLION TRADERS

Ms. Sneha Anchalia

14 | ITA 213/BANG/2026 | 2017-18 | [A] MICROCHIP TECHNOLOGY (INDIA) PRIVATE LIMITED (EF) Mvocate

Sri. R.
15 | ITA 216/BANG/2026 | 2012-13 | [A] NXP INDIA PRIVATE LIMITED (EF) Venkatanarayan -

Advocate

16 | ITA 221/BANG/2026 | 2015 - 16 |[A] SANDEEP SURESH (EF) 5:(-1 L""ti‘ -
vocate

17 | ITA 950/BANG/2026 | 2015-16 |[A] RAMAMURTHY KRISHNAMURTHY

18 | TTA 957/BANG/2026 | 2020-2021 |[A] RAMAIAH SRINIVAS

19 |ITA 1214/BANG/2026| 2020-21 |[A] RAMADUTTA DEVAGIRI

20 |ITA 1515/BANG/2026| 2016-17 |[A] RAJU BASTIMAL RATHOD

21 |ITA 1602/BANG/2026| 2015-16 |[A] RANGADALE HARIRAO SUBRAMANYA

22 |ITA 1633/BANG/2026| 2017-2018 | [A] RATAN CHANDER KANAL, BENGALURU

23 |ITA 1762/BANG/2026| 2020-21 | [A] RAMESH CHINNAPPA SIDDANAHALLI

24 |ITA 1934/BANG/2026| 2018-19 |[D] RAMANNA MUNIVENKATAPPA

o

istant Registrar
3-Aug-2026|
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 18-

T-2026 (TUESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 1

srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA2715/BANG/2025 | 2013-14 | [A] MSOURCE (INDIA) PRIVATE LIMITED (EF) Sri. Ajith - Advocate
5> | ITA 2716/BANG/2025 | 2022-23 | [A] MSOURCE (INDIA) PRIVATE LIMITED (EF) Sri. Ajith - Advocate
3 | ITA2719/BANG/2025 | 2023-24 |[A] OMAIR TALHA MOHTESHAM (EF) sy Y
4 |ITA 2738/BANG/2025 | 2019-2020 |[A] SUBHASH KRISHNAPPA = Ma“f“o":”‘a B
5 | ITA 281/BANG/2026 | 2014-15 |[D] VENKATESH Sri. C. Ramesh - CA
6 | ITA959/BANG/2026 | 2016-2017 |[A] SANTHAKUMAR MEDUR ELUMALAI

7 | ITA 988/BANG/2026 | 2012-13  |[A] SAIGANAPATH HOTEL PRIVATE LIMITED

8 | ITA 1013/BANG/2026 | 201819 | [D] ROYAUME ESTATES PRIVATE LIMITED

9 | ITA 1054/BANG/2026 | 2022-2023 |[A] SANTANU MAJUMDAR

10 | ITA 1075/BANG/2026 | 2025-26 | [A] RUBRIK INDIA PRIVATE LIMITED

11 | ITA 1215/BANG/2026 | 2023-24 | [A] SHAKUNTALA DEVI EDUCATIONAL FOUNDATION PUBLIC TRUST

12 | ITA 1253/BANG/2026 | 2024-25 | [A] RPROCESS OUTSOURCING SERVICES PRIVATE LIMITED

13 | ITA 1415/BANG/2026 | 2017-18 | [A] ROGI ENGINEERING COMPANY

14 | ITA 1544/BANG/2026 | 2015-16 | [A] SAPTHAGIRI ASSOCIATES

15 | ITA 1589/BANG/2026 | 2026-2027 |[A] SARASWATHI EDUCATION AND CULTURE TRUST, MYSORE

16 | ITA 1590/BANG/2026 | 2026-2027 |[A] SARASWATHI EDUCATION AND CULTURE TRUST, MYSORE

17 | ITA 1597/BANG/2026 | 2018-19 | [A] SASA STONE PRIVATE LIMITED

18 | ITA 1598/BANG/2026 | 2018-19 | [A] SASA STONE PRIVATE LIMITED

19 | ITA 1670/BANG/2026 | 2013-14 | [A] SHANKARA

20 | ITA 1671/BANG/2026 2013-14 [A] SHANKARA

21 | ITA 1672/BANG/2026 | 2017-18 | [D] SEEMA GOLD

22 | ITA 1676/BANG/2026 | 2025-26 | [A] SARASWATHI EDUCATIONAL AND CHARITABLE TRUST

23 | ITA 1704/BANG/2026 | 2025-26 | [A] SARASWATHI EDUCATIONAL AND CHARITABLE TRUST

24 | ITA 1837/BANG/2026 | 2017-18 | [A] SANJAY PALSAMUDRAM

25 | ITA 1843/BANG/2026 | 2016-17 | [A] SANJAY PALSAMUDRAM

26 | ITA 1895/BANG/2026 | 2018-19 | [A] SATHISH HEGGADE

27 | ITA 1901/BANG/2026 | 2017-18 | [A] SABENA PRAKASH

28 | ITA 1920/BANG/2026 | 2016-17 | [A] ROHITH KRISHNACHAR

29 | ITA 2066/BANG/2026 | 2021-22 | [D] NANDI SAHAKART SAKKARE KARKHANE NIYAMIT HOSUR

Nt
i Registrar
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT

AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number |Assmt. Year Assessee Name Counsel

1 | ITA 1369/BANG/2025 NA [A] NAIR SEVA SANGHA KARNATAKA (EF) None

2 | 1TA 2717/BANG/2025 | 2017-18 | [A] RAMESH BHAJANTRI (EF) e dﬁnogt‘: .
3 | [TA2718/BANG/2025 | 2017-18 |[A] RAMESH BHAJANTRI (EF) Mj{ dﬁno‘é:'t‘: :
4 | ITA2723/BANG/2025 | 2023-24 | [A] VINOD KUMAR MUNISANJEEVAIAH LAKSHMI o, N‘:’fg\?orgaiga"“a
5 | ITA 2744/BANG/2025 | 2019-20 | [A] RAGHAVA GUPTA VALIVETI MsAd"fo"i‘gi E
6 | ITA 1016/BANG/2026 | 2022-23  |[A] SHRI. SURESH KUMAR HARISHANKAR

7 | ITA 1083/BANG/2026 | 202223 | [A] SHREE LAKSHMI NARAYANANILAYAM AND DEVELOPMENT LLP

8 | ITA 1317/BANG/2026 | 2018-19 | [A] SHRUTI SHIBULAL

o | ITA1330/BANG/2026 | 2016-17 | [A] SHYAMABHATTARAPALYA BEERAIAH ANNAPOORNA

10 | ITA 1464/BANG/2026 | 2018-19 | [A] SHRI JAIN RAJASTHAN VIDY

11 | ITA 1478/BANG/2026 | 2018-19 | [A] SHANTHI TRADERS

12 | ITA 1479/BANG/2026 | 2014-15 | [A] SINGONAHALLI CHIKKAREVANNA GANGADHARAIAH

13 | ITA 1639/BANG/2026 | 2015-16 | [A] SHANTHA SUDHIR

14 | ITA 1640/BANG/2026 | 2018-19 |[A] SHANTHA SUDHIR

15 | ITA 1717/BANG/2026 | 2023-24 | [A] STARMARK SOFTWARE PRIVATE LIMITED

16 | ITA 1721/BANG/2026 | 202526 | [A] SHIKSHA TRUST

17 | ITA 1737/BANG/2026 | 2018-19 | [A] SHIVAPPA KUMARSWAMY

18 | ITA 1738/BANG/2026 | 2019-20 | [A] SHIVAPPA KUMARSWAMY

19 | ITA 1739/BANG/2026 | 2020-21 | [A] SHIVAPPA KUMARSWAMY

20 | ITA 1740/BANG/2026 | 2020-21 | [A] SHIVAPPA KUMARSWAMY

21 | ITA 1753/BANG/2026 | 2017-18 | [A] SHIVANAND SIDDAPPA TENEHALLI

22 | ITA 1787/BANG/2026 | 2012-13 | [A] SHRI TUBES AND STEEL PRIVATE LTD

o
istant Registran

o 3-Aug-_2026
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number |Assmt. Year Assessee Name Counsel
1 | ITA 1019/BANG/2026 | 2018 - 2019 | [A] SOMANNA JAGADEESH BABU
2 | ITA 1104/BANG/2026 | 2017-18 [A] SMITA KELTON SHAH
3 | ITA 1183/BANG/2026 | 2018-19 |[A] SUSHEELA
4 | ITA 1185/BANG/2026 2016-17 [A] SYNGENE INTERNATIONAL LIMITED
5 | ITA 1773/BANG/2026 | 2018-2019 |[A] SYNGENE INTERNATIONAL LIMITED
6 | ITA 1774/BANG/2026 2017-18 | [A] SYNGENE INTERNATIONAL LIMITED
7 | ITA 1789/BANG/2026 2021-22 [A] SYNGENE INTERNATIONAL LIMITED
8 | ITA 1356/BANG/2026 | 2020-21 |[A] SUNITHA
9 | ITA 1357/BANG/2026 | 2015-16 | [A] SPL PROPERTIES (BNE) PRIVATE LIMITED
10 | ITA 1466/BANG/2026 | 2022-23 | [A] SRINIVAS REDDY PRABHAKAR
11 | ITA 1469/BANG/2026 2015-16 [A] SURENDRA REDDY POTHIREDDY
12 | ITA 1552/BANG/2026 | 2007-08 | [D] SURANA VIJAY KUMAR
13 | ITA 1555/BANG/2026 | 2017-2018 |[A] SUDHAKAR LAKSHMI
14 | ITA 1556/BANG/2026 | 2017-18 |[[A] SUDHAKAR LAKSHMI
15 | ITA 1586/BANG/2026 2018-19 | [A] SYSTEMS ALLOYS
16 | ITA 1596/BANG/2026 | 2017-2018 |[A] SREE LPG PRIVATE LIMITED
17 | ITA 1656/BANG/2026 | 2026-2027 |[A] SREE RAMASEVA MANDALI RAMANAVAMI CELEBRATIONS TRUST
18 | ITA 1735/BANG/2026 | 2016-17 | [A] SRI JAWAHAR EDUCATION TRUST
19 | ITA 1736/BANG/2026 2022-23 | [A] STYLSTAGE INDIA PRIVATE LIMITED
20 | ITA 1763/BANG/2026 | 2022-23 |[A] SPECTRUM BUILDTECH
21 | ITA 1775/BANG/2026 2013-14 [A] SUPRIYA KHANNA
22 | ITA 1802/BANG/2026 | 2014-2015 [[A] SREEKAKULAM MADHAVASETTY KUPENDRASETTY
23 .ITA 1803/BANG/2026 | 2015-16 |[A] SMITHA SHENOY
24 | ITA 1887/BANG/2026 | 2019-20 |[D] SUBRAMANIAM CHANDRAIAH
25 | ITA 1921/BANG/2026 | 2003-04 | [A] STERLING COMMERCE SOLUTIONS INDIA PRIVATE LIMITED
o
istant Registrar
o \\13-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE BALAKRISHNAN S, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number Af,:?: Assessee Name Remarks
1 THTRA 2018-19 |[A] TOYOTA INDUSTRIES ENGINE INDIA PRIVATE LIMITED
893/BANG/2022
5 IT(TP)A 5014-15 | D] ABB GLOBAL INDUSTRIES AND SERVICES PRIVATE LIMITED
2304/BANG/2024 (EF)
3 ITA 5021-22 | [A] KIRLOSKAR TOYOTA TEXTILE MACHINERY PRIVATE LIMITED
2485/BANG/2024 (EF+PF)
4 ITA 5010-2011 | [A] BOSCH GLOBAL SOFTWARE TECHNOLOGIES PRIVATE
172/BANG/2025 LIMITED (EF+PF)
ITA
5 | eeo/BANG/2025 | 201213 [A] UNISYS INDIA PRIVATE LIMITED (EF(DIN))
6 H{IA 2022-23 | [A] RIBBON COMMUNICATION PRIVATE LIMITED
838/BANG/2026
ITA
7 | 1300/BANG/2026 | 202223 [A] FALABELLA CORPORATE SERVICES INDIA PRIVATE LIMITED
ITA
8 | 1330/BANG/2026 | 2023-24 |[A] DIVYA GOKULNATH
ITA :
9 | 1399/BANG/2026 | 202223 |[A] GLANCE DIGITAL EXPERIENCE PRIVATE LIMITED
10 ITA 2022-73 | [A] HEWLETT PACKARD (INDIA) SOFTWARE OPERATION
1402/BANG/2026 PRIVATE LIMITED
ITA
11| 1484/BANG/2026 | 2017-18 |[A] GCORP SPACES PRIVATE LIMITED
ITA
12 | 1 485/BANG /2026 | 202223 | [A] GCORP SPACES PRIVATE LIMITED
ITA
13 | 1493/BANG/2026 | 2023-24 | [A] FORTINET, INC,
ITA
14 -~ | [A] DELOITTE CONSULTING INDIA DIGIT,
1495/BANG/2026 2022-23 e Ten AL SERVICES PRIVATE

N
sistart Registrar

13-Aug-2026|
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE BALAKRISHNAN S, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number A:::‘: Assessee Name Remarks
1 IT(TP)A 2021-22 | [A] DENSO KIRLOSKAR INDUSTRIES PRIVATE LIMITED
2579/BANG/2024
T(TP)A )
2 | 17a/Bancy02s | 202122 | [A] WATERS INDIA PRIVATE LIMITED
ITIMA -
3 | s57/8anCra025 | 201819 |[A] THE MATHWORKS INC (EF)
ITA 1 [A] MENZIES AVIATION BOBBA(BANGALORE) PRIVATE LIMITED
4 | eg5/BANG/2025 | 202122\ E  pF)
5 IT(TP)A 2022-23 | [A] VIRSEC SYSTEMS INDIA PRIVATE LIMITED
34/BANG/2026
IT(TP)A )
6 | 231/mnero026 | 202223 | [A] NETRADYNE TECHNOLOGY INDIA PRIVATE LIMITED
IT(TP)A ]
7| sasmancsozs | 202223 |[A] NOUS INFOSOLUTIONS LLP
IT(TP)A ]
8 | 264/ANcr2026 | 202223 | [A] ALPHONSO LABS PRIVATE LIMITED
IT(TP)A ]
9 | 620/ann026 | 202223 | [A] INTEGRATED SYSTEMS TECHNOLOGIES PRIVATE LIMITED
10| ., TTPA 2022-23 | [A] VERSA NETWORKS INDIA PRIVATE LIMITED
732/BANG/2026
TR L 2022-23 | [A] NORDEX INDIA MANUFACTURING PRIVATE LIMITED
772/BANG/2026
| IT(PA 707223 | [A1 INFINITI RESEARCH MARKETING SOLUTIONS INDIA
839/BANG/2026 PRIVATE LIMITED
IT(TP)A -
13| gao/manrpoz | 202223 |[A] AMELIA GLOBAL SERVICES PRIVATE LIMITED

13-Aug-202
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE BALAKRISHNAN S, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number A$::1: Assessee Name Remarks
- [A] M/S. MANDIANT CYBERSECURITY PRIVATE LIMITED
1 2017-18 |(FORMERLY KOWN AS FIREEYE CYBERSECURITY PRIVATE LIMITED
207/BANG/2022 D0
et [A] M/S. MANDIANT CYBERSECURITY PRIVATE LIMITED
2 | gao/eancraozz | 2018719 [(FORMERLY KNOWN AS FIRE EYE CYBERSECURITY PRIVATE
LIMITED) (DIN)
: IT(TP)A 707021 | [A] MANDIANT CYBER SECURITY PRIVATE LIMITED(FORMERLY
1583/BANG/2024 KNOWN AS FIREEYW CYBER SECURITY PRIVATE LIMITED) (ROCA)
IT(TP)A )
4 | e12/BANC/2025 | 201516 |[A] MPHASIS LIMITED
TA
5 | 1g2/eANG/2025 | 2015716 | [A] UNISYS INDIA PVT LTD (EF)
TT(TP)A ]
6 | Jo73/pANG 2025 | 2014-15 |[D] UNISYS INDIA PVT LTD (EF)
IT(TP)A
7 | Jo7a/panc/ozs | 2015 |[D]UNISYS INDIA PVT LTD (EF)
8 | co29/BANG/2025| 2014-15 |[A] UNISYS INDIA PVT LTD
9 IT(TP)A 2022-23 | [A] 09 SOLUTIONS MANAGEMENT INDIA PRIVATE LIMITED
284/BANG/2026
T(TP)A }
10| s /manc/a0z6 | 2022723 | [A] 3M INDIA LIMITED
it T(TP)A ~o12.13 | [A] INGERSOLL-RAND TECHNOLOGIES AND SERVICES PRIVATE
855/BANG/2026 LIMITED
12 e e 2022-23 | [A] MAVENIR SYSTEMS PRIVATE LIMITED
983/BANG/2026
A
13 | 1520/BANG/2026 | 2022-23 | [A] HITACH ENERGY INDIA LIMITED
14 ITA
1303/BANG/2026 | 202223 | [A] HMSHOST HOSPITALITY SERVICES BHARATH PRIVATE LIMITED
ITA
15| 1351/BANG/2026 | 200304 | [A] HERBALIFE INTERNATIONAL INDIA PRIVATE LIMITED
A
16 | 1336/BaNG/2026 | 202223 |[A] HERBALIFE INTERNATIONAL INDIA PRIVATE LIMITED
A
17| 1401/BANG/2026 | Y 2022-23] [A] HID INDIA PRIVATE LIMITED
TA
18 | 1 400/BANG/2026 | 202223 | [A] HITACHI ENERGY TECHNOLOGY SERVICES PRIVATE LIMITED
ITA
19 | 1864/BANG/2026 | 2018-19 |[A] HEXAD INFOSOFT PRIVATE LIMITED

v
gsistant egistrar

13-Aug-2026|
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE BALAKRISHNAN S, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number Aii':rt Assessee Name Remarks
e [A] M/S. MICROSOFT INDIA (R&D) PRIVATE
1 (TP) 2020-21 |LIMITED(ERSTWHILE KNOWN AS NUANCE INDIA PRIVATE
1811/BANG/2024
LIMITED)
T(MA ]
2 | 1025/BANG)2026 | 202223 | [A]INFOSYS LIMITED
IT(TP)A )
3 | g4/mAnc026 | 202223 |[A] MASTEC INDIALLP
IT(TP)A ]
4 | 701/BANGI2026 | 202223 | [A] SANGO INDIA AUTOMOTIVE PARTS PRIVATE LIMITED
IT(TP)A ]
5 | gs1/AnG/2026 | 202223 | [A] AQUA SECURITY SOFTWARE INDIA PRIVATE LIMITED
6 o b 2022-23 | [A] SECURONIX INDIA PRIVATE LIMITED
886/BANG/2026
7 IT(TP)A  15022-2023 | [A] JEDI SOFTWARE ENGINEERING LLP
960/BANG/2026
IT(TP)A )
8 | 1046/BANa /2026 | 202223 | [A] HYDRO BS INDIA PRIVATE LIMITED
IT(TP)A
9 | 1113/Bancy2026 | 2022:23 | [A] KADANT INDIA PRIVATE LIMITED
0| ITCPA 702223 | [A IINRONG (BANGALORE) PRECISION MACHINERY PRIVATE
1194/BANG/2026 LIMITED
11 IT(TP)A 202223 | [A] INMOBI TECHNOLOGY SERVICES PRIVATE LTD
1338/BANG/2026
12 IT(TE)A 2022-23 |[A] NOATUM LOGISTICS INDIA PRIVATE LIMITED
1986/BANG/2026
- ITA 202223 | [A] INR ENERGY VENTURES PRIVATE LIMITED (AS A
1259/BANG/2026 ISUCCESSOR TO BELGAUM SOLAR POWER PRIVATE LIMITED)
ITA
14 | 1040/BANG/2026 | 201819 | [A] MAGUS CONSULTING DMCC
ITA
15| 511/BANG 2026 | 202223 |[A] PRAVEEN VEGULLA
ITA
16 | 5o43/8ANG/2026 | 202223 |[A] GRASKO SOLUTIONS PRIVATE LIMITED

N
istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF PART HEARD MATTERS,
AND CLARIFICATION MATTERS

FOR 18-AUGUST-2026 (TUESDAY)

BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI SOUNDARARAJAN K, JUDICIAL MEMBER

- PART HEARD MATTERS — COURT ROOM 1 AT 2.30 P.M

Sri Appeal Number Asse:‘t. Assessee Bench | Remarks
[ 1 [BMA] 1 [BANG[2024] 2021-22 [A] SHRI. ALOK BHARTIA c
2 |BMA| 2 | BANG {2024 | 2021-22 [D] ALPANA BHARTIA (EF) C EF
3 |BMA| 3 |BANG |2024; 2022 [D] MS SHIVANGINI BHARTIA (EF) C EF
BEFORE SHRI BALAKRISHNAN S, ACCOUNTANT MEMBER
AND SHRI SOUNDARARAJAN K, JUDICIAL MEMBER
CLARIFICATION MATTERS — COURT ROOM 3 AT 2.30 P.M
Srl| Appeal Number As:':: : Assessee Bench | Remarks
1 |TA[ 208 [ BANG [ 2026 | 2014-15 [A] SHARADAMMA (EF) A EF
FOR 19-AUGUST-2026 (WEDNESDAY)
BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI SOUNDARARAJAN K, JUDICIAL MEMBER
PART HEARD MATTERS — COURT ROOM 1 AT 2.30 P.M
S|  Appeal Number A::':rt Assessee Bench | Remarks
| 1 [D] CHAYADEEP PROPERTIES
1 {ITA 145? BANG | 2026 2012 PVT. LTD. A
: [D] CHAYADEEP PROPERTIES
2 |ITA| 1452 | BANG | 2026 | 2013-14 PVT. LTD. A
o {D] CHAYADEEP PROPERTIES
3 |ITA 1453 BANG | 2026 2014 PVT. LTD. A
| | ] [D] CHAYADEEP PROPERTIES
4 lTA 1454 | BANG | 2026 | 2015-16 PVT. LTD. A
: _ _ [D] CHAYADEEP PROPERTIES
5 {ITA| 1455 | BANG | 2026 | 2016-17 PVT. LTD. A
: X [D] CHAYADEEP PROCPERTIES
6 |ITA} 1456 | BANG | 2026 | 2017-18 PVT. LTD. A
y ' . g [D] CHAYADEEP PROPERTIES
7 |ITA| 1457 | BANG | 2026 | 2018-19 BVT. LTD. A
I N DR ] [D] CHAYADEEP PROPERTIES
! 8 |ITA| 1458 | BANG 2026 | 2018-20 PVT. LTD. A
] [D] CHAYADEEP PROPERTIES
9 [ITA| 1459 | BANG | 2026 | 2020-21 PVT. LTD. A
. ; ~ [A] CHAYADEEP PROPERTIES
10 |CO| 27 |BANG |2026 | 2013-14 v 1D, A
' . 3 [A] CHAYADEEP PROPERTIES
11 | CO 28 | BANG | 2026 | 2014-15 PVT. LTD. A




I121]]

FOR 20-AUGUST-2026 (THURSDAY)

BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI SOUNDARARAJAN K, JUDICIAL MEMBER

PART HEARD MATTERS — COURT ROOM 1

Srl| Appeal Number A::':rt ) Assessee Bench [Remarks

1 |ITA|1523|BANG|2024|2015-16 [A] PRIYA JALAN B

BEFORE SHRI WASEEM AHMED, ACCOUNTANT MEMEBER
AND SHRI SANDEEP SINGH KARHAIL, JUDICIAL MEMBER
PART HEARD MATTERS — COURT ROOM 2 AT 2.30 P.M

Srl| Appeal Number Aizl::' Assessee Bench |Remarks

1 [ITA|1321|BANG|2025/2017-18| [A] SUNIL KUMAR JANARDHAN B

2 |ITA|1819|BANG|2025(2013-14 [A] SUNDER SOMANI B

REGISTRAR
'3-Aug-2026
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